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Subject: Reconstitution of state court Management systems committee.

Order

No:- 498 of 2023 RG/GS
13.04 .2023

In compliance to the direction of Hon,ble the Supreme Court ascontained in the communication dated 12th Aprn,2,23received from theMember secretary, Nationar court Management Systems committee,
Supreme Court of India, Hon,ble the Chief Justice, High Court of J&Kand Ladakh has been pleased to reconstitute the court Management
Systems Committee as under:

l) Hon'ble Ms. Justice Sindhu Sharma.
2) Hon'ble Mr. Justice Rajnesh Oswal.
3) Hon'ble Mr. Justice Mohd. Akram Chowdhary.

By Order

t3. ot{. 23
(Shahzad Azeem)
Registrar GeneralNo: 19379-9O/RG/GS
Dated :l 3.04.2 023Copy ofthe above forwarded to:l. Principal Secretary to Hon,ble Iz. secretary to Hon,bre MrlMs. ,lhechiefJustice, 

High court ofJ&K and Ladakh, srinagar.
for information of.,ffi

3. Registrar Vigilance, High Court ofJ&K and Ladakh, Sr.i nagar4 Registmr Inspecti on, High Court of J&K and Ladakh, Srrnagar.5.Registrar Rules, High Coun of J&K and Ladakh, Jammu6. Registrar Judicia l, High Courr of J&K, Jammu/Sri nagar7. Registrar IT (Conlpurers), High Court of J&K and Ladakh, Jammu

\r..-6Pc e-courts, Hi

8. Joint Regtstrar, Judicial/prctocol, Hi
for information.

gh Court ofJ&K and Ladakh, Srinagar/Jammu

th€ High Court
gh Court of J&K, Janrmu for uploading the same on the official website of

10. Chief Librarian, Iigh Court of J&K, Jarnnru/Srinagar for information and for keeping therecord ofthe sam
I l. Office file

te. o11.76.
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